45 BEFoRE"THE‘AbJU‘chAﬂNG AUTHORITY
' NATIONAL COMPANY LAW TRIBUNAL
~ AHMEDABAD BENCH

COURT1
 CP(IB) 395 0f 2020

~ Coram: MADAN B. GOSAVI, MEMBER (JUDICIAL)
VIRENDRA KUMAR GUPTA, MEMBER (TECHNICAL)

L ATTENDANCE CUM ORDER SHEET OF THE HEARING ___&QJL@_V[EEO_CQ]}LE&EM_@ BEFORE THE
S ,AHMEDABAD BENCH OF THE NATIONAL COMPANY I.AW TRIBUNAL ON 17.12.2020

v Name of the Company: e ; o Shn Pramod Kumar Pathak
e . i T ’ s ' Vs
Arfat Petrochemicals Pvt Ltd

Section: -~ 33834 oft’hé'l'hsdlvengyy and Bankruptcy Code, 2016

ORDER
i Lea‘rned Cbunsél Mr. Pankaj Jéih rappea_r‘éd for Li‘quidator.

© Matter is adjournéd for _furthef consideration on 25012021

A B UMAR GUPTA) ~ (MADANBGOSAVD)
- MEMBER (TECHNICAL) . MEMBER (JUDICIAL)
I - Dated this the 17th § ',ay- of December, 2020. o s ; e ,

- Prakash




